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PRESIDENT SECRETARIAT
New Delhi, the 15th August 2006

. -

No_._9_9..—.Pres]'2006 - The President is pleased to approve the award of the “Kirti
-~Chakra” to the undermentioned personnel for the acts of conspicuous gallantry:-

SS-39680 MAJOR JAMES THOMAS
(Effective date of the dward: 28 January 2006)

Major James Thomas, Company Commander, was entrusted the task to prevent
infiltration across the line of control. On 27 January 2006, he established an ambush
in generai area in district Poonch in Jammu & Kashmir. On 28 January at 0230 hours,
he observed a group of terrorists attempting to skirt the ambush and infiltrate towards
the right flank. " Realising the impending danger to own troops in the rear, he
decisively moved forward to intercept the infiltrating terrorists, lobbed grenades and
engaged them in a fierce firefight. With great determination, unflinching courage and
unmindful of personal danger, he succeeded in ki!ling four terrorists singlehandedly. In
doing so, he also sustained grave splinter injuries. Meanwhile, he observed two more
terrorists ciosing in from the other flank. He crawled towards the terrorists to lob
grenades and fired at them with his personal weapon. With presence of mind, he
succeeded in killing the two terrorists, before succumbing to his injuries. -

Major James Thomas, displayed conspicuous gallantry, tactical acumen and
made the supreme sacrifice in the highest traditions of the Indian Army while fighting
against the terrorists. |

2. SI:IBL!IIAY_EALSINGI:I
UTTAR PRADESH {POSTHUMOUS)

(Effective date of the award: 10 April 2006)
In the evening of 10™ April 2006, a huge fire erupted at the consumer show of

‘Brand India’ organised at Victoria_Park, Meerut. On ieoaipt of the information, fire
service team reached the spot. Shri Vijay Pal Singh was one of the team members.

T
G
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Shri Singh entered the burning Pandal and started moving the people out of the
Pandal one by orfe. Unmindful of the burning and dropping polymer and explosion of
gas cylinders and A.C. compressors, Shri Singh kept on moving further and continued
hié work with missionary zeal and dedication. He saved more than 25 lives out of the
burning Pandal. In the meantime, his foot got stuck in the wooden floor. He struggled
and managed to free himself but by that time, he had received serious burn injuri
He succumbed to his injuries after 13 days of hospitalisation.

Shri Vijay Pal Singh showed commendable courage in the face of odd hours an.
laid down his life setting an example of bravery while performing his duties.

BARUN MITRA
' Director

DIRECTOR
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No,100-Pres/2006 - The President is pleased to approve the award of the
“Shaurya-Chakra” to the ur.dermentioned personnel for the acts of gallantry:-

1. ' SHEL L SUBRAMANIYAN
KERALA (POSTHUMOUS)

(Effective Date of the award: 26 December 2004)

On 26 December 2004, Tsunami waves struck 'along the coastal areas of
Arattupuzha village of Kerala. On receiving the information, Sub Inspector Shri
L. Subramaniyan rushed to the coast along with his party for rescue operation. When
they reached there, a second wave struck along the coast and there was chaos all
around. o ' - :

While the rescue operation was in progress, a third and most dangerous wave
hit the shore. The whole area was submerged under 10:feet high water. People and
their belongings were washed away. Shri Subramaniyan and his party were also swept
away due to heavy flow of water. While eve_rytﬁing was being swirled away -in water,
Shri Subramaniyan got hold of one boy and one man. The pressure of the water was
so much that they were hurled against a building causing severe injuries to -
Shri Subramaniyan. But he didn't let go the persons from his hands and saved their
lives. He was shiited to a hospital but could not be saved.

Shri Subramaniyan displayed extraordinary courage and bravery in saving the
lives of two individuals in adverse conditions at the cost of his own life.

(Effective Date of the award: 14 April 2005)

On 14 April 2005, presence of four terrorists in two hideouts in the Northern
Sector was confirmed after a skillful interrogation of a suspected Over Ground Worker.
The house had two rooms with a hideout each. The search party decided to make

4—321 GL2006
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simultaneous entry into the rooms. Rifleman Riyaz Ahmad Bhat was part of the house
clearing team. As Rifleman Riyaz Ahmad Bhat entered the room, one terrorist,
unexpectedly came out firing from a different exit. Unflustered and undaunted he shot
the terrorist down in a close quarter battle.” - Heavy firing broke out from the other
room also and Rifleman Bhat strategically placed himself under cover near the exit.
The holed up terrorists let loose a volley of indiscriminate small arms fire and lobbed
grenades. Another sepoy, who was part of the search team, received a splinter and
was caught in thé open. In an unparaliel act of bravery, Rifleman Bhat broke cover to
extricate his injured buddy. While doing so, he again came face to face with a second
terrorist who came out firing. But exhibiting tremendous resolve and control, he shot
the terrorist down and then brought the injured Sepoy to safety. _

Rifleman Riyaz Ahmad Bhat, thus, displayed exceptional courage, concern for
fellow comrades and rare presence of mind in fighting against the terrorists.

3. 1C-468990 SUBEDAR GUMAN SINGH
TA 4 T

(Effective Date of the award: 11 June 2005)

Subedar Guman Singh, while carrying out search and destroy operation in a
general area in Northern Sector on 11" June 2005, spotted two terrorists hiding in a
jungie. Leading a small team of four men, he immediately positioned the parties
tactically to cut off eécape routes and closéd on to the terrorists. The terrorists started
firing indiscriminately injuring Subedar Gumah Singh grievously. Despite being injured,
Subedar Guman Singh refused t0 be evacuated and kept dosing on to the terrorists
with determination, tenacity and adroit use of fieldcraft. His movement resulted in a
fierce firefight at very close quarter. Subedar Guman Singh then lobbed grenades and
fired furiously: on the hiding terrorists, eliminating one hardcore terrorist, later
identified as a foreign terrorist. He was hit by a2 bullet on the head. Inspite of it,
Subedar Guman Singh pinned down second hiding tervorist till the arrival of
reinforcement. He then indicated the location of the hiding terrorist to the Company
Commander. Subedar Guman Singh was evacuated but succumbed to his injuries on
02 July 200S. |

Subedar Guman Singh displayed gallantry, grit, determination and made the
supreme sacrifice while fighting the terrorists.

B S
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- (Effective Date of the award: 07 July 2005)

Naik Gurjant Singh was serving with a battahon on the Line of Control in Poonch
district, Jammu and Kashmir. :

On 07 Juiy 2005 at 2330 hours, an anmibush was sprung near Line of Control
Fence and some terrorists attempted exfiltration. A party, with Naik Gurjant Singh as
a member, intercepted the fleeing terrorists and fierce firefight ensued. When the
party commander was critically wounded, Naik Gurjant Singh took charge and‘-engagéd
the remaining terrorists. Enemy villagers from across brought down effective fire on
this party in which Naik Gurjant Singh was injured. Inspite of being seriously injured,
Naik Gurjant Singh displayed raw courage, crawled ahead, ‘lobbed grenades and
opened heavy fire eliminating one terrorist. He kept firing at the remaining terrorists
till he was evacuated and made the supreme sacrifice due to critical injuries.

Naik Gurjant Singh displayed a very high standard of courage and fortitude in
the face of grave danger and made the supreme sacrifice while fighting the terrorists.

8 GARHWAL RIFLES

(Effective Date of the award: 15 July 2005)

Subedar Devi Prasad was the Ghatak Platoon commander. On 15 July 2005, on
receipt of information from a-source about likely presence of terrorists in Keran sector
in Northern Kashmir, Subedar Devi Prasad reconnoitered the area to select an
appropriate ambush site and quickly formulated a tactical plan. He deployed the team
by 2100 hours and stealthily lay in wait. His team observed move of a group of
terrorists. He allowed the terrorists to close in up to fifteen metres and then engaged
them with heavy volume of fire. In the firefight that ensued, three terrorists in a
desperate bid to escape charged at him with heavy auto fire. Subedar Devi Prasad
without . caring -for his personal safety, displayed raw courage and confronted them
personally killing all three terrorists in-a dose quarter combat. His actions motivated
his team to eliminate the entire group of four tesrorists.

Subedar Devi Prasad displayed -high degree of leadership, meticulous: tactlcal
planning and raw courage:in eliminating foreign terrorists.... ... . . .
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6. 2986970 HAVILDAR MOHAMMAD MAROOF
(Effective Date of the award: 16 July 2005)

On 16 July 2005, an infiltrating column was tracked to a village in Uri sector
near the Line of Control. A cordon was established around the house where the
terrorists were holed up. Havildar Mohammad Maroof, leading the Ghatak Team,
crawled forward under terrorist fire to close in with thé house. Displaying vaiour, he
located himself very close to the house and was able to bring down aimed fire on
terrorists moving out of the house, neutralising them effectively and killing three
terrorists at point blank range. The sound appreciation of ground and utter disregard
for personal safety displayed by Havildar Mohammad Maroof, sealed the possible
escape route of the terrorists and assssted m elimination of nme hardcore terrorists and
recovery of large quantity of arms and ammunitions.

Havildar Mohammad Maroof displayed indomitable courage, tactical acumen and
exemplary leadership in fighting the terrorists.

7. SHRI SITARAM SHARMA
MADHYA PRADESH (POSTHUMOUS)

(Effective Date of the award: 18 August 2005)

On 18 August 2005, four unknown miscreants kidnapped two villagers in Jauri
Brahmin Tehsil in Bhind district of Madhya Pradesh and were taking them away in a
Maruti car. At one place, when the kidnappers stopped to inquire about the way, the
kidnapped persons started crying for help.

On hearing their cries, Shri Sitaram Sharma, one of the villagers rushed for their
help. He was warned by others not to take risk as the kidnappers were armed.
However, unmindful of his own safety, Shri Sharma challenged the kidnappers and
exhorted others to help him. He attacked the kidnappers with a thorny stick. The
kidnappers tried to flee in the car after leaving the kidnapped villagers. -However, Shri
Sharma did ‘not allow the miscreants to escape and stood in their way. The miscreants
fired at him. A bullet pierced his chest and he fell down. Shri Sharma managed to
save the lives of two people by smgle-handedty fighting the miscreants and sacrificed
his life. .

Shri Sitaram Sharma showed exemplary courage and resolute will power in an
attempt to apprehend the miscreants and in the process made the supreme sacrifice.
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8. - 13750356 HAVILDAR JAGAT RAM

(Effective Date of the award: 09 September 2005)

On 09 September 2005,. during “Operation Pir" in the General Area of Jammu &
Kashmir, Havildar Jagat Ram was in the ambush party. On detection -of infiltration at
0200 hours along the route, alt ambushes were alerted. At 0315 hours, Havildar Jagat
Ram noticed movement of terrorist column coming towards the ambush. With total
disregard to personal safety and displaying dauntiess courage, he waited steadfastly
till the leading terrorist came as close as 10-15 metres, opened fire at point blank
range leaving the terrorist shell shocked and killed two terrorists on the spot.
Thereafter resiting his sub group as stops to prevent infiltration, he located the third
terrorist and volunteered to close in on the terrorist who was well entrenched in area
boulders and bringing down effective fire on Commanding Officer’s party. Displaying
exemplary courage and outstanding leadership Hav Jagat Ram crawled under terrorist
fire, negotiated a rock face, exposing himself dlosed in on the terrorist, lobbed grenade
and charged the terrorist and in fierce exchange of fire killed ,him.'

. Havildar Jagat Ram displayed raw courage, initiative and outstanding leadership
in fighting, the terrorists.

(Effective Date of the award: 29 September 2005)

On 29 September 2005, Havildar Abrahim was leading a small team in a search
and destroy mission in the forests of Kupwara district in Jammu & Kashmir.

Showing excellent field craft, he homed on to the terrorist hide out in the forest.
It being an open type of hide out, in order to maintain surpnse till as close as possible,
he started crawling forward. Havildar Abrahim picked up the térronst sentry, and
while.still in the above position, fired and eliminated: him. Other terronsts in the hide
out retaliated with a heavy volume of small arms fire and grenades. In an extremely -
rare display of courage, Havildar Abrahim wiﬂiout any trepidaﬁqn, sprang at the
terrorists in the hide out and eliminated one more on the spot. Unnerved by this bold
and audacious charge, the terrorists abandoned the ',hide out and started | fleeing.
Havildar Abrahim chased the fleeing terrorists and eliminated a third terrorist. |
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Havildar Abrahim displayed‘exemblarv_ couragé, unrelenting spirit and will to
win while fighting the terrorists. . '

10. - 2489724 SEPOY RANJIT SINGH
PUNJAB REGIMENT/22 RASHTRIYA RIFLES (POSTHUMOUS)

(Effective Date of the award: 21 October 2005)

On 21 October 2005 at 1250 hours, terrorist fired indiscriminately at personnel
of a Battalion of Border Security Force at a Shopping Complex in Sopore district in
Jammu & Kashmir and occupied adjacent shops. The troops returning from search
operation heard gunshots. They rushed to the site, cordoned the shopping complex
and cut off all escape routes. Sepoy Ranjit Singh who was providing covering fire to
his buddw) observed one terrorist lobbing-a grenade on an officer and aiming to fire.
Sepoy Ranjit Singh reacted quickly by rushing towards the terrorist and with accurate
fire from very close range, killed the terrorist instantly. Simultaneously he pushed the
officer aside, taking impact of g'renade blast on himself thereby exhibited conspicuous
bravery in the face of terrorist fire. ‘ 7

Sepoy Ranjit Singh, thus, displayed conspicuous valour, bravery beyond
compare and made the supreme sacrifice of rare order.

11. $5-41046 LIEUTENANT AMARJIT SINGH

{Effective Date of the award: 25 October 2005)

Lieutenant Amarijit Singh got information that three to four terrorists were likely
to come to identified houses in a village in district Baramulla in Jammu & Kashmir.

On 25 October 2005, Lieutenant Amarjit Singh with his troop moved to the
village and deployed around target houses by 0030 hours. Soon three terrorists
entefed the target house. At 0530 hours, when the terrorists got out of the house,
Lieutenant Amarjit Singh challenged them. The terrorists opened heavy volume of fire
and ran straight towards him to escape. The officer, unmindful of own safety, stood
his ground and shot dead two of them at point blank range. The third terrorist
managed to enter a house. Unmindful of personal safety, Lieutenant Amarjit Singh
threw a grenade, entered the house and shot dead the third terrorist. His gallant
action led to the elimination of three terrorisp; including most dreaded and wanted self
styled district commander of a dreaded terrorist outfit.
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Lieutenant Amarjit Singh displayed CONSPICUOUS gallantry rndomltable resolve
and personal valour beyond call of duty. '

(Eff_eotive.Date of the award: 10 November _2005)

Major Gopi Singh developed intelligence about terrorists’ movement across a
Ridge in Jammu & Kashmir. He formulated a plan to intercept them in the forest: -On
10 November 2005 at’ 1645 hours, he led a small team to the village through a.
concealed route. Close to. the house his party encountered indrscrirninate terrorist fire
from behind a wall. The party rmmedrabely retaliated and pinned down the terrorists.
While Major Gopi Singh continued to engage the terrorists, he ordered the second sub
party to manoeuvre to block the likely escape routes. The terrorists hid in a house.
Major Gopi Singh leading from the front, displaying unparallelled courage and total
disregard to his personal safety, used fieldcraft to close in and eliminated one terrorist
from close range. While attemptrng to close-in with another terronst a burst from the
terrorist hit him on his face and neck. The brave soidier breathed hrs last encouraging
his men to continue engaging the terrorist. )

Major Gopi Singh__displayed consprcuous gal!antry, exemplary leadership,
professional acumen and made the Supreme sacnﬁce in ﬁghtmg the terronsts

13.

(Effective Dahe of the award 12 November 2005)

On 12 November 2005, information was received about presenoe of ten'oriss in
a house in a village in district Baramulla in Jammu & Kashmir. Gunner Ranjeet Singh
as part of Quick Reaction Team immediately cordoned the house. As Gunner Ranjeet
Singh alongwith his buddy and company commander was about to enter the house, a
tegrorist rushed out of the house firing indiscriminately injuring Gunner Ranjeet Singh.
Undeterred, he chased the terrorist and injured him. The terrorist suddenly turned
-and fired a burst at Gunner Ranjeet Singh injuring him seriously and entered a house.
Unmindful of his injuries Gunner Ranjeet Singh crawled forward, iobbed a
grenade inside the house and shot dead the terrorist. Suddenly, another terrorist
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opened fire from 'the top floor. Gunner Ranjeet Si'ngh, béfore falling down and
succumbing to his injuries, let off a burst injuring the second terrorist, forcing him to
get back into the house. He not only showed raw courage in fighting with the
terrorists but also saved the life of his company commander. The second terrorist was
subsequently ngutralized. _

Gunner Ranjeet Singh displayed iaw courage, in the face of grave danger, acting
far beyond call of duty and made the-supreme sacrifice in the highast traditions of the
Indian Army.

14. 13753810 NAIK SARWAN KUMAR

(Effective Date of the award: 19 November 2005)

Naik Sarwan Kumar was squad 'cqmménder in an operation launched in an area
in district Doda in Jammu & Kashmir.

On 19 November 2005 at 0030 hours, the troops cordoned a group of houses.
Naik Sarwan observed suspicious activity in a double storey house. He informed his
commander and silently covered the exit. At 1130 hours, terrorists sensing being
trapped, made desperate attempt to escape huﬂing grenades and firing, injuring his
buddy. Despite heavy fire, he kept his cool and showing good reflexes a_nd raw
courage killed one terrorist and injured other. While changing the magazine of his
weapon, he spotted the third terrorist firing AK-47 and dosing onto him. Grievously
injured by burst of fire, disregarding his persbnél safety, he blocked the terrorist and in
fierce hand-to-hand combat, displaying raw courage killed him before attaining
martyrdom. His body was recovered interlocked with the terrorist, holding terrorist in
one hand and weapon in another.

Naik Sarwan Kumar displayed conspicuous bravery, raw courage, audacious
action and made the supreme sac;:iﬁce in the highest traditions of the Indian Army.

15.  EX-GS-173840X SUPDT BUILDING/ROADS GRADE-LI, GANESAN M
(POSTHUMOUS)

(Effective Date of the award: 14 January 2006)

Supdt BR Grade-II Ganesan M of 437 Road Maintenance Platoon, GREF under
‘Project Hirak was deployed at Dett Ettapalli since April 2005 for construction of a
179.94 metre long bridge over Bandiya River in Chattisgarh.
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Chattisgarh State had been bearing the brunt of Naxalites since quite some time
and they were not allowing any developmental work and improvemeht in other
instructure in thé- State. - Though the site of the bridge under construction is in a
heavily naxal infested aiea, but due to technical skill and efficent administration of
Shri Ganesan M, the work was progressing with tremendous speed. Therefore, he was
an eyesore .o+ Naxalites. Frequent threats and wammg of dire consequences from
Naxalites to stop the construction work of the said bridge did not deter him from
progressing the work.

On 14" Jan 2006, at about 2200 hrs, a group of 70 to 80 armed: naxahtes
attacked the GREF Camp at Ettapalli. The miscreants started beating the fellow
workers in the Camp by shouting that who is constructing the bridge. Simultaneously,
thev started Iooting personal belongings and setting fire the vehicles and plants parked
there. Shri Ganesan M came forward, showed the hlgh qualrty of Ieadershtp and
responsibility to save his fellow workers and told the naxalm that he was constructlng
the bridge as per the Government orders for development of the area. The attackers
then started beating him and ultimately killed him brutally. Shri Ganesan M made the
supreme sacrifice tb save the lives of his assnstant Overseer Lala Ram four other GREF
Personnel besides ten CP Labourers by taking the entire reSpons:behty on him.

Supdt BR Grade-II Ganesan M, thus, displayed exceptional courage, dogged
determination and made the supreme sacrifice while performing his duties.

16.

(Effective Date of the award: 28 January 2006)

Company Havildar Major Sarbijit Singh was part of an ambush party in general
area in Poonch District in Jammu & Kashmir.

On 28 January 2006 at 0230 hours, they observed a group of terrorists skirting
the ambush site and attempting to infiltrate towards a flank. Realising that the
infiltrating terrorists would get away and endanger own troops, they daringly moved
forward to intercept the escaping group of terrorists. Company Havildar Major Sarbjit
Singh and his buddy engaged the terrorists at close quarters in a fierce firefight in
which he sustained grave splinter injuries. In a rare display of courage and in spite
of sustaining grave splinter injuries he alongwith his buddy neutralised four terrorists.

5—321GL2006
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At this time they observed two more terrorists closing in from a flank. Company
Havildar Major Sarbijit Singh, Vwith utter deterrhination crawled towards the advancing
terrorists, lobbed grenades and fired at them with his personal weapon. He succeeded
in injuring the two terrorists before succumbing to own injuries.

Company Havildar Major Sarbjit Singh displayed courage, dedication to duty,
spirit of camaraderie and made the supreme sacrifice while fighting the terrorists.

" BARUNMITRA
Director

No.101-Pres/2006 - The President is pleased to approve the award of the “Bar
to Sena Medal/Army Medal” to the undermentioned personnel for the acts
of exceptlonal courage:-

1. IC-52752 MAJOR MANEESH KUKRETY SM
5 JAT REGIMENT '

2. IC-55810 MAJOR JUNG BAHADUR SINGH, SM
ARMY SERVICE CORPS/38 RASHTRIYA RIFLES

BARUN MITRA
Director



Part 1—S8EC. | THE GAZETTE OF INDIA, NOVEMBER 11, 2006 {(KARTIKA 20, 1928) 919

No.102-Pres/2006~ The President is pleased to approve the award of the “Sena
Medal/Army Medal” to the undermentioned personnel for the acts of exceptional
courage:- .

1.

@ N o U

A\

10.

11.

12.

13.

IC-46868 LIEUTENANT COLONEL RAJEEV BAKHSHI
13 DOGRA REGIMENT (POSTHUMOUS)

IC-46914 LIEUTENANT COLONEL RAMESH KUMAR CHEMMALA

15 JAT REGIMENT

IC-50052 LIEUTENANT COLONEL AJAY KUMAR RAINA
REGIMENT OF ARTILLERY/6 RASHTRIYA RIFLES

1C-50284 LIEUTENANT COLONEL ADITYA VIKRAM SINGH RATHEE
BRIGADE OF THE GUARDS/21 RASHTRIYA RIFLES

IC-52000 MAJOR GURPREET SINGH, 23 RAJPUT REGIMENT
IC-53608 MAJOR PRATEEK, PUNJAB REGIMENT/7 RASHTRIYA RIFLES
IC- 54563 MAJOR RAJIV GHOSH, 4 JAT REGIMENT

IC-52618 MAJOR NAVEEN TEOTIA
ARMY AIR DEFENCE/1 ASSAM RIFLES

IC-54740 MAJOR CHARAN DEV SINGH
12 BATTALION THE JAMMU AND KASHMIR RIFLES

IC-55346 MAJOR SURESH SINDHU
3 PARACHUTE REGIMENT (SPECIAL FORCE)

IC-56608 MAJOR MANEESH NAGPAL
RAJPUTANA RIFLES/18 RASHTRIYA RIFLES

1C-57763 MAJOR VIKRAM KADIAN
ASSAM REGIMENT/35 RASHTRIYA RIFLES

IC-58701 MAJOR RAVI KUMAR MANEY, 6 ASSAM REGIMENT

& —321GL2006
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14.
15.
16.

17.

18.
19.
20.
21,
22,
23.
24.

25.

26.

27.

28.
29.

30.

IC-59519 MAJOR SG SUDHANSU SEKHAR
REGIMENT OF ARTILLERY/9 RASHTRIYA RIFLES

IC-59940 MAJOR ABHINAV SHARMA
ASSAM REGIMENT/42 RASHTRIYA RIFLES

IC-61256 MAJOR DIGVIJAY SINGH CHAUHAN
CORPS OF ENGINEERS/36 RASHTRIYA RIFLES

1C-64366 MAJOR VIMAL SHARMA, 12 JAMMU AND KASHMIR RIFLES

IC-64815 MAJOR DEVENDER SINGH ROHILLA
ELECTRONICS AND MECHANICAL ENGINEERS/14 RASHTRIYA RIFLES

S5-38657 MAJOR UDAY GANPATRAQ JARANDE
REGIMENT OF ARTILLERY/4 ASSAM RIFLES

SS-39551 MAJOR ARUNDEV SINGH JASROTIA
12 THE JAMMU AND KASHMIR RIFLES

IC-60250 CAPTAIN HARPREET SANDHU
4 PARACHUTE REGIMENT (SPECIAL FORCES)

IC-60459 CAPTAIN ASHOK KUMAR SHARMA
KUMAON REGIMENT/13 RASHTRIYA RIFLES

1C-61862 CAPTAIN RAJENDRA SINGH
PUNJAB REGIMENT/22 RASHTRIYA RIFLES

1C-62661 CAPTAIN ANIL KUMAR
CORPS OF SIGNALS/15 RASHTRIYA RIFLES

SS-39824 CAPTAIN ASHUTOSH SHARMA, 15 JAT REGIMENT

SS-39921 CAPTAIN ROHAN SAWHNEY
REGIMENT OF ARTILLERY/34 RASHTRIYA RIFLES

SS-40082 CAPTAIN GAURAV GREWAL, 5 JAT REGIMENT

MS-15071 CAPTAIN VIJAYKUMAR KRISHNA MORE
ARMY MEDICAL CORPS/COMMAND HOSPITAL SOUTHERN COMMAND

1C-63413 LIEUTENANT RUPINDER SINGH
12 BATTALION THE JAMMU AND KASHMIR RIFLES

1C-63459 LIEUTENANT AMAR MAHADEV BHOSALE
20 JAMMU AND KASHMIR RIFLES
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3i.

32.

33.

34.
35.
36.
37.
38.
39.
40.
41.
42.

43,
44,
45.
46.

47.

48,

IC-63969 LIEUTENANT J NARHAYANAN
21 PARACHUTE REGIMENT (SPECIAL FORCES)

IC-64079 LIEUTENANT MANISH PANT, 13 DOGRA REGIMENT
55-40580 LIEUTENANT SAGAR CHHETRI, 18 PUNJAB REGIMENT

$5-41342 LIEUTENANT ANAND KUMAR
20 JAMMU AND KASHMIR RIFLES

JC-412701 NAIB SUBEDAR KHOT MADHUKAR NARAYAN
21 PARACHUTE REGIMENT (SPECIAL FORCES)

JC-412760 NAIB SUBEDAR YOGAMBER SINGH
4 PARACHUTE REGIMENT (SPECIAL FORCES)

JC- 499333 NAIB SUBEDAR AVTAR SINGH
13 SIKH REGIMENT (POSTHUMOUS)

2782279 COMPANY HAVILDAR MAJOR MOHD ASHRAF SHEIKH
22 MARATHA LIGHT INFANTRY

2788931 HAVILDAR MUDSHI GURAPPA TAMMA
21 PARACHUTE REGIMENT (SPECIAL FORCES)

~
4360512 HAVILDAR THANSING KAITHANG SIMTE
ASSAM REGIMENT/42 RASHTRIYA RIFLES (POSTHUMOUS) -

4558682 HAVILDAR HIMMATRAO PANDURANG PAITHANE
1 MAHAR REGIMENT -

13751198 HAVILDAR RAJ'IN'DE'R' KUMAR
1 JAMMU AND KASHMIR RIFLES

13754365 HAVILDAR HARDIP SINGH, 17 JAMMU AND KASHMIR RIFLES

14493409 HAVILDAR SUBHASH CHAND, ‘
REGIMENT OF ARTILLERY/S7 RASHTRIYA RIFLES (POSTHUMdUS)

4361162 LANCE HAVILDAR HITESWAR RAY, 8 ASSAM REGIMENT

2487592 NAIK DAUIIT SINGH, 26 PUNJAB REGIMENT

|
3185323 NAIK SARWAN RAM, 14 JAT REGIMENT

3994499 NAIK SATISH KUMAR
PARACHUTE REGIMENT/31 RASHTRIYA RIFLES (COMMANDO)
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49,

50.

51.

52.

53.

54

55.

56.

57.

58.

59.

60.

61.

63.
64.

65.

LB dag

4071524 NAIK VIJAY KUMAR DHASMANA
GARHWAL RIFLES/36 RASHTRIYA RIFLES

4073535 NAIK SATYA PAL SINGH
GARHWAL RIFLES/14 RASHTRIYA RIFLES

4074597 NAIK DIGVIJAI SINGH
GARHWAL RIFLES/36 RASHTRIYA RIFLES

4076365 NAIK RAJESH KUMAR BAHUGUNA
GARHWAL RIFLES/36 RASHTRIYA RIFLES

9095971 NAIK OM RAJ, JAMMU AND KASHMIR LIGHT INFANTRY/31
RASHTRIYA RIFLES (CDO) (POSTHUMOUS)

13759208 NAIK SUBHASH CHAND, 8 JAMMU AND KASHMIR RIFLES
14702902 NAIK DHURBA RAI, 1 NAGA REGIMENT

14416825 NAIK HARI RAM
REGIMENT OF ARTILLERY/36 RASHTRIYA RIFLES

2485844 LANCE NAIK MOHAN LAL, 25 PUNJAB REGIMENT

2996924 LANCE NAIK KULDIP SINGH

13 SIKH REGIMENT (POSTHUMOUS)
2997080 LANCE NAIK KAPIL DEV, 23 RAJPUT REGIMENT

|
4075383 LANCE NAIK VINOD SINGH
GARHWAL RIFLES/14 RASHTRIYA RIFLES (POSTHUMOUS)

4077945 LANCE NAIK RAJENDRA SINGH
GARHWAL RIFLES/36 RASHTRIYA RIFLES

4078931 LANCE NAIK RAJENDRA PRASAD
2 GARHWAL RIFLES (POSTHUMOUS)

4078950 LANCE NAIK RAJENDRA SINGH BISHT

" 8 GARHWAL RIFLES (POSTHUMOUS)

13758872 LANCE NAIK FAROOQ AHMAD RATHER
20 JAMMU AND KASHMIR RIFLES

13759848 LANCE NAIK RAJNEESH KUMAR SHARMA
5 JAMMU AND KASHMIR RIFLES&POSTHUMOUS)
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66.
67.
68.
69.
70.
71.

72.
73.

74.

75.

76.
77.
78.
79.

80.

81.

14429640 LANCE NAIK DHARMENDRA KUMAR RANJAN, REGIMENT OF
ARTILLERY/32 RASHTRIYA RIFLES (POSTHUMOUS)

15138801 LANCE NAIK SURYA MANI BEHERA
REGIMENT OF ARTILLERY/32 RASHTRIYA RIFLES (POSTHUMOUS)

15611723 LANCE NAIK HEM SINGH YADAV
BRIGADE OF THE GUARDS/21 RASHTRIYA RIFLES (POSTHUMOUS)

2492857 SEPQY ASHOK SINGH SLATHIA
PUNJAB REGIMENT/22 RASHTRIYA RIFLES

3004501 SEPOY VIKRAM SINGH
RAJPUT REGIMENT/58 RASHTRIYA RIFLES

4003614 SEPOY KESHAV DUTT
DOGRA REGIMENT/31 RASHTRIYA RIFLES (COMMANDO)

4191239 SEPOY DEEPAK OJHA KUMAON REGT/50 RASHTRIYA RIFLES
14703925 SEPOY KS THANREI 1 NAGA REGIMENT

4083146 RIFLEMAN DEEPAK CHAUHAN
GARHWAL RIFLES/36 RASHTRIYA RIFLES

4085855 RIFLEMAN NEELAM SINGH RANA, 2 GARHWAL RIFLES

13768298 RIFLEMAN UTTAM MUKHIA
17 JAMMU AND KASHMIR RIFLES (POSTHUMOUS)

13771588 RIFLEMAN SURINDER KUMAR
1 JAMMU AND KASHMIR RIFLES

15776416 GUNNER RAJANEKAR REDDY SALLARAM
ARMY AIR DEFENCE/23 RASHTRIYA RIFLES (POSTHUMOUS)

4371737 PARATROOPER DAVID KHING
21 PARACHUT REGIMENT (SPECIAL FORCES)

2696025 GRENADIER SUMER SINGH SHEKHAWAT, 16 GRENADIERS

15614467 GUARDSMAN SANDEEP KUMAR ..
BRIGADE OF THE GUARDS/21 RASHTRIYA RIFLES (POSTHUMOUS)
| = BARUNMITRA
Director
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No. 103—Pres/2006 - The President is pleased to approve the award of the “*Nao
Sena Medal/Navy Medal” to the undermentioned personnel for the acts of
exceptional courage:-

LIEUTENANT SUPRADEEP CHENNUPATI (05207-H)

RAM MEHAR, PO CD I (172508-R)

AMARJEET, STD I (155992-B)

RAVINDER KUMAR, PO CD I (115081-7)

ANOOP SINGH, SEA I CD II (121680-Y)

AJAY KUMAR, LS CD I (116383-H)

o v b W=

BARUN MITRA
Director

No. 104-Pres/2006 - The President is pleased to approve the award of the
“Vayu Sena Medal/Air Force Medal” to Squadron Leader Gurjot
Singh Bhullar (22901), Flying (Pilot) for the acts of exceptional courage.

BARUNMITRA
Director
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MINISTRY OF COMMERCE AND INDUSTRY
(DEPARTMENT OF COMMERCE)

New Delhi, the st November 2006

NOTIFICATION

No.. 14/2/2006-EOU:. The Central Government hereby makes following
amendment in the notification of the Govemment of India, Ministry of Commerce anc
Industry (Department of Commerce) number 14/2/2006-EQU dated the 22™ March,
2006 published in the Gazette Of India, Extraordinary, Part | Section | :-

In the said notification, in the entry againsf serial number 1, for the words
“Special Secretary, Department of Commerce” the words “Secretary, Department of
Commerce” be substituted. '

ANIL MUKIM
- Jt. Secy.
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MINISTRY OF COAL

New Delhi, the 3rd October 2005

RESOLUTION

No. 23011/42/2005-CPD ~ It has now been decided to constitute a Committee
under the Chairmanship of Additional Secretary(Coal) for deciding the long term coal
linkages for Sponge Iron Units in supersession of Mmlstry of Steel, Government of India

Order No.PV-4(5)/85 dated 21.02.1986.

The composition of the Standing Linkage Committee for Sponge Iron Units will
be as under:-

1) Additional Secretary(Coal) -Chairman

2) Adviser(Energy) Planning Commission. © -Member

3) Joint Secretary, Ministry of Coal (dealing with long -term coal -Member
linkages)

4) Joint Secretary, Ministry of Steel -Member
5) Executive Director, Traffic Transport (Steel), Ministry of Railways -Member
6) Chairman, Coal India Limited -Member
7) Chairman-cum-Managing Directors of Coal Producing Companies * -Member

8) Chairman-cum-Managing Director, Singareni -collieries ‘Company -Member
Limited .
ORDER
ORDERED that a copy of the resolution be communicated to the Ministries and
Departments of the Government of India, President’s Secretariat, Prime Minister’s

Office, Lok Sabha/Rajya Sabha Secretariat, State Governments, Chairman, CIL, CMDs,
BCCL, CCL, ECL, WCL, SECL, MCL, NCL, CMPDIL, SCCL.

Ordered also that the Resolution be published in the Gazette of India for general

information.

RINCHEN TEMP(Q)
Director
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